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Date L7.12.2021

l- :

i.

:

{'"1 Gb.,rt- cf 1,Vest Bengal

Oifice of tl're Assistant Director of Agricr-rliure

Raghunathpur-11 Block Dist Puruiia

N{erno 51s:a,*4

'f ir
1'he Agril.Cherlist.
S.ril 'l'esting Latr., Pur"rrlia

Ref:

The under-signed is sending

',4.L'2.2C21 as Per inslruciions
Dr tar,is ,,1' thr. tj;rrtri 1, S -,rc giv-n

Thankipg You

and Analysis"
sir. Puruiia during field
DaLed" 14.12-2A21

06(Six) Nos. of Soii Sample coliected on

respeclerl DisLrici- \,'lagislraie sir, Furuiia'

Yours

Asst.
Pwulia

1?.i2.20?i

Sub-Div.

Haghurialhp,-r Il Block' Dist Purulia

Sub: Submission of Soil Sampie (Six Nos') for Test

As per instructions of the Respected District Magrslratc

visit at Nildih GP (Ghultitora, Khuilirmahul, Kharika'nai<1)

i

RemarksLongiludeLatiludeMouza r,vith

.] I, NO,
Sample No.

Fellow
i,and

5t1.0 / lDDlu/23.SU 110834'Sampie-01

Agrit.
Land

86.67113s94'Sample-02

Agril.
Land

86-67222952',140 23.62080335'Sample-03

Fellow
Land

8S.6717205523.&21 52727'

Khudirmahui
\1.fol

Sample-04

Agri1.
Lancl

86.68853359'23.62390263'Sample-.05

Agri1.
Lanct',. '

86.6873243',23.6211804
Kharikabaid

(i36)Sample*06

Ra.qhunathpur

Pk:t
l\0.
ls1

138 23.ii209:JSrj7'

I ir'

0i

2-rl
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Memo No. 822-3 67 IWPB I O &E l 20 19

A'orna.-*v-rt-q- '- R'f

West Bengal Pollution Control Board
(D epartment aJ' Enviro n m e nt, G overnment oJ We.s t B en ga l.)

Paribesh Bhawan, Bldg. 10A, Btock LA
Scctor III, Bidhannagar, Kolkata 700 106

Tel : 2 3 3 5 -6 7 30. 233 s -9 088 I 7 428 I 821 | I 67 3 I I 026 1 I 886 1

Fax: (0091) (033) 233s-2813

Date:2611112021

DIRECTION

WHEREAS, M/s. Raghunathpur Thermal Power Station (RTPS), Damodar Valley Corporation
(hereinafter refer"red to as the industry) located at Vill - Dumdumi. P.O. - Nildih, P.S. - R.aghunathpur

& Neturia, Dist. - Purulia, Pin - 723133 is a thennal power plant having 2 nos. coal l-rred boilers.

AND WHEREAS, the industry was inspected by the West Bengal Pollution Control Board
(hereinafter referred to as the State Board) oflicial on 29.01 .2021 following a letter received fiom
West Bengal Human Rights Commission in connection with a complaint of loca1 f-amers against

pollution caused due to discharge of waste water from the industry resulting damages of their
cultivation land. During inspection unit #2 was in operation. The following observations were made

during inspection:

As stated by the industry representative, the entire waste lvatet is stored in guard pond inside

the plant premises and the said water is utilized in ash slurry make up only. During inspection
it was observed that the entire surface water is discharged through an outlet located on castern

end boundary of the industry. Due to heavy downpour the said area of the boundary wall had

been damaged and large volume of effluent was noticed to be discharged from this point
outside the boundary. As stated by the industry representative, the water flows upto a stretch of
2 km. through an earthen nullah before the meeting at Uthala Jore which ultimately lneets river
Damodar after 8 krn.

The industry has a proposal for recirculation of entire etfluent from this outlet and also

proposed that excess cffluent will be discharged after treatment through its own drain.

The industry has two ash ponds located on nofih westefir side of the unit. Ash pond overflow is
recycled back to boiler through clarifier and utilized as make up water in ash slurry
preparation. No discharge was observed from any ash ponds outside the plant premises.

Dry fly ash is stored in 2 nos. of silos. Presently ash utilization is about 109'o, as stated. The

unit has a proposal to set up dry fly ash ba-uging and dispatch facility at ESP in recent future.

Automatic ambient air quality monitoring station was non-functional. However oniirre stack

nronitoring was in operation.

Installation work r:f FGD is in progress. [t is stated that the same will be completed by mid of
year 2022.

AND WHEREAS, the inspecting ofticial met the locai people of village Chutitora and Pathuridanga.
They alleged that they are unable to do cultivation in their lands due to discharge of waste water from
the plant through their lands. During inspection growfh of bushes and gtasses was noticed in lands just
adjacent to cropped lands. It is quite apparent that the lands with bushes and grasses were not
cultivated by the land owners for long period.

a

a

t

a

a

Page I of 3

I

:'"-:: --::::::
EB#8

dG d#etx r.f=

;:I i ttai-*...L

a

192



AND WI{EREAS, the Consent to Operate of the industry is valid upto 31}A.zAn. The Hazardous
Waste Authorisation of the industry was vaiid upto 3 i.08.2019.

AND WHEREAS, tht: industry was called for a hearing on 17.08.2021 at the Head office of the
Board. The representatives on behalf of the industry appeared in the hearing and subrnitted that they
have taken necessary lneasures in order to comply with the environrnentai norms. In this regard, an
action taken repofi has been submittcd by the industry mentioning the following:

Their dry ash generation quantity is around 14 LMT per annum and have amanged to sale dry
fly ash of around 9.395 LMT from siios to cement manufactures.
After recent commissioning of private railway siding of RTPS arangement is also being made
to auction another 2.303 LMT dry fly ash to be disposed ofT'directly from ESP hoppers by
bagging and transpoftation through rail rake.
To increase quantum of dry ash utilization they also supply dry fly ash to brick manufacturers.
Regarding utilization of pond ash they have approached to NAHI and NH 33 informed them
about their requirement of 4 LMT in the construction work of Jamshedpur - Mahuliya section
of NH-33 in Jharkhand.
They have also approachcd to Coal India Authority for allocation of abandoned mines, low line
areas etc. for dumping of pond ash.

Specific water consumption is calculated taking into account the process water, cooling water,
clarified water and domestic water consumption and also considering 80-o/o recovery from ash
ponds.

Process water has been re-circulated within the plant and do not discirarge any eflluent outsicle
thc plant prcmises.
Process effluent is accumulatcd in a guard pond and after treatment thc neutralizcd water is
recycled and reused in ash handling plant.
Ash Water Recovery Systern is functional and recovery water fiom ash pond is recycled and
reused in ash handling plant.
A scheme has been undertaken to stop draining out of the storm i surface water discharge
through the outlet which is located on the eastern side of the plant.
Existing outlet no. I at the eastern side of the plant near Ghutitora more will be blocked totally
by concreting.
Storm water will be diverled by constructing concretc open surface drain within the plant
boundary to a lagoon / sedirnentation pond through oil water separator
Construction work of FGD plant of both the units #1 & #ll is under progress and it will be
expected to be commissioned by April, 2022 and luly,2022 respectively.
CAAQMS has been installed but tlre same is not functioning properly. They stated that it will
be made functional by Scptember,2021.

NOW THEREFORE, considering the above, l\Os. Raghunathpur Thermal Power Station
{RTPS}, Damodar Valley Corporation located at Vill - Dumdumi, P.0. - Nildih, P.S. - Raghunathpur
& Neturia, Dist. - Purulia, Pin - 723133 is hereby directed as follows:

The industry shall always operate pollution control system efliciently to comply with the
environmental nonns.

2. The industry shall take necessary steps for enhancement of dry fly ash utilization so as to
achieve 1 A0% utilization.

3. The industry shall not discharge any surf-ace water through the outlet located at thc eastern
side of the plant near Ghutitora more and this outlet will be totally blocked by concreting.
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4. The industry shall ahvays its Ash Vn'ater Recovery, System be made functional and recovery
water from ash pond shall be fully recycled and reused in the plant.

5. The industry shall ensure that no discharge of ash water fiort the- ash pond into the nearby
agricultural lands.

6. The industry shall immediately install Flue Gas Desulfurizaticn (FGD) and submit a
compliance report to the State Board.

7. The industry shall execute a Bank Guarantee (BG) (proforma enclosed) of Rs. 20,00,0001-
(Rupees twenty lakh) only valid for twelve (i2) months within fifteen [15] days from the date
of issuance of this direction in favour of the WEST BENGAL POLLUTION CONTROL
BOARD (Union Bank af India IFSC Code UBINT)9{}663S) as an assurance ta comply with
the above direction as well as environmental norms.

The Senior Environntental Engineer & In-Charge, Asansol Regional Office of the Board is requ.ested
to keep a strict vigil on the industry. In case of furlher non-compliance, the Boarcl will take strict
regulatory actiotl against the industry like forfeiture of Bank Guarantee (BG), imposition of
EnvironmentaI Compensation (EC) and Closure order nith Disconneciion of Elcctricity.

This direction is issued in exercise of the powers conferred under the provision ol Section 33A of
Water (Prevention & Control of Pollution) Act^ 1974, Section 31A of Air (Prevention & Control of
Pollution) Act, 1981. the Environment (Protection) Act, 1986 and Rules madc thereuntlcr after bcing
approved by the Competent Authority.

By Order,

sd/_
Chief Engineer

lVest Bengal Pollution Control Board
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